GOVERNMENT OF NCT OF DELHI
DIRECTORATE OF EMPLOYMENT
IARI COMPLEX, PUSA, NEW DELHI-110012

21 -3722
No.F.10(213)/Emp/Admn /2022/& ¢ 5 ¢ Dated: 2-

To

Dy Secretary (Questions & Committee)
Delhi Legislative Assembly Secretariat
Govt of NCT of Delhi

Old Secretariat, Delhi - 110054

Sub:  Unstarred Question No 61 due for 24.03.2022
Sir
Please find enclosed herewith 100 copies (duly certified by Director,

Employment/HOD) of Unstarred Question No. 61 due for 24.03.2022 for

further necessary action at your end.

This issues with the approval of the Deputy Chief Minister, Delhi.

Yours faithfully

——

Ravindra Singh Parmar
Head of Office (Emp)
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